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The Samajwadi. Mahila Sabha
(Maharashtra) of which I am only an
adviser has been receiving with the
permission of the Central Government
under Section 5(1) of the Foreign- Con-
tribution (Regulation) Act, 1976, fin-
aneial grant from ‘Arbeiter Wohlifart’
.a workers’ welfare organisation in
~ .Germany for an experiment in proving
education to Adivasj children in Thana
«district of Maharashtra.

It may be noted that such educa-
tional grant are received with the
permission of the Central Government
after the government ig satisfied about
their proper utilisaton.

It is thus clear that I am not per-
sonally involved in receiving any fore-
ign contribution and the matter should
not be utilised to cast any aspersion
on my integrity in financial matters.

SHRI HARIKESH BAHADUR (Go-
rakhpur): He is making allegations of
serious nature against a lady Mem-
ber. If we describe their character,
they will call it “character assassina-
tion’’.

12,10 hrs,

CALLING ATTENTION ‘TO MATTER
OF URGENT PUBLIC IMPORTAENCE

REPORTED PROPOSAL TO WIND Up THE
ELECTRIFTED RING RATLWAY SERVICE
S¥STEM IN-DELHY;

st aro Fro g (FayR) : weww
Wi, § sfaaadm 9w wwE ¥
Freafafas faur & s Ywdrr
= fewran g s swiar Fear g feag
AR § T ey § —

“femeft & forper ey Fer-Rer
- F aw T I FAw
seraq”

railway in Delhi (CA)

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): Sir, the fundamental con-
cept of the Ring Railway had been
evolved to provide better service to
the commuters of Delhi. The service
was opened on 15-8-1982, It is unfor-
tunate that a project which has been
conceived to bring better and safér
transit facilities to passengers should
now be subjected to baseless rumours.

There is no question of winding up
thig service; on the contrary the Rail-
ways are trying to do everything to
make it more popular. In fact, it is
not possible to judge the popularity
or otherwise of this service which  is
in its infancy.

The fare structure of the Ring Rail-
way has been evolved in accordance
with the stipulation made by the Plan-
ning Commission while clearing- the
scheme that it should be cost-based
and in consultation with the Ministry
of Finance.

The basic reason for the non-opti-
mal utilisation' of the service by the
passengers seems to be that seme sta-
tions, like Patel Nagar on the Ring net
work, are not connected suitably with
bus gervice and services of hired vehi-
cles. We are trying-to remove the obs-
tructions near these stations so that
théy become approacheabie to fesder
road - services. In this the Railways
need the active cooperation of various
concerned departments, I have myself
had ‘a ride round theé ring railway and
find that, by and large, railways have
comipleted their portion of the assign-
ed' works. I have also held mestings
with the -allied agencies.

At a 'recent meéting amongst the
railways,” Delhi Administration, DTC
and -the Special Organising: Committee
of Asiad_, proposals were mooted for
rationalisation ‘of ‘fare stricture. We
have ' already - referréd* the matter to
the Finance Ministry.

It' igvalso” being sconsidered * wHethér

@ passenger can have the facility of
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a single ticket on DTC ag well as on
the Ring Railway.

The frequency of the trains may
also be increased according to de-
mand.

The service of Ring Railway will
definitely be of great help during the
Asiad.

At this early stage, it can only be
stated that the Railways are sparing
no pains to make the services more
and more popular,
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[MR. DEPUTY-SPEAKER in the Chair]
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SHRF M. RAM- GOPAL REDDY
(Nizamabad) : Mr. Deputy Speaker, Sir,
“the’ Railwdy administration = deSérveés’

congratilationis for the édarly comple-
tion of the ring railway, the speed
with which they completed this should
"be Mﬁdaﬁd by edch afd! everyhody.
It hay been' done at a great cost. Now
I request-the Government not to make
11t cost-basled. If they want money, they

railway in Delhi (CA)

cafy fifid it from elséwhére. ThiS % &
facility meant for the poor people of
Delhi. If a man gettmg 10 per day
hBStaspfendRa 2to‘.30nhis

poft; Fow can fre afford it? This should
be borne in mind by the Railways.

n several cases fheré must b& bus
connections according to the railway
timings. If such an arrangement is
m-Ye, fatirally the trafic wil in-
credse. The contentionm of the Minister
is that, when the traffic increases, he
will incrédsé the frequency of the rail-
way sérvices. But I want to request
the Minister to do the other way. If
he increases the frequency of the
trains, naturally more péople will
come. In Bombay and other jlaces,
the frequency is three or four minutes;
every three or four minutes, you have
a frain coming. Likewise Government
should take steps to increase the fre-
quency here also. Let the freguency
be made at least 10 to 15 minutes. In
thit ¢ase they will have gufficient nuim-
ber of passengers and the service will
become economical,

Regarding roads to the railway sta-
tions, they should make wvroper
arrangeménts in consultation with the
Délhi Administration. There are many
obstructions on way to railway sta-
tions; they should be cleared and pro-
per roads made,

I'f, g]l these things are done, it will
become an idéal railway system.

Now 1 request the Minister that he
should arrange for a trip in this for
all' the' Membeérs of Parliament.

travel wﬂﬁ yolir own railway pass.

SHRI M. RAM GOPAI.. REDDY If
we travél with Mr. Deputy-bpeaker

and all othér mm"bé'rs we will enjoy
it more,

THE MINISTER' OF RAILWAYS

(SHRI A.B. A. GHANI AN CHAU.
DHURD): Mr. Deputy-Speaker, u
thérd HavE' béeén’ propos:

fro _w—mmﬁu&:ﬁa thé
Delhi Transort Corporation.
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One of the proposals was rationalisa-
tion of the fare structure. The Rail-
way Ministry is not the authority on
this. It was on a special basis r.om_m-
lated by the Planning Commission
that the fare structure has been fixed.

Now, we have sent the entire pack-
age proposals which we have discussed
among ourselves — Delhi Administra-
tion, Delhi Road Transport Corporu-
tion and Railways to Finance for their
views for the rationalisation of fare
structure.

With regard to the popularisation of
the circuiar railways, the basic reason
is less passengers. I myself have tra-
velled in the traing and I found that
in several stations buses could not
come, Unless there jg a link between
the railways and the buses, it will be
difficult for the passengers to utilise
the services of the railways. So, we
are trying to see that almost in all
the stations, the buses can go to the
railway stations so that the passengers
of the buses can utilise the railway
services and vice versa. With regard
to the frequency, there is no problem.
Why to-day there is less frequency is
because we have got empty traing run-
ning now. That is why we have been
discouraged. The moment the situa-
tion demands, we will increase the
frequency. We have reached an under-
standing with the Delhi Administra-
tion, Delhi Transport Corporation amnd
Finance, All of them agree with re-
gard to the increased frequencies. That
is not a problem.

With regard to taking of the Mem-
bers on a joy ride, well, they can do
that any day. I would request the Par-
liamentary Affairg Minister in that re-
gard so that you can have a joy ride.
I have no objection. It will be a very
happy occasion for us.

PROF, N. G. RANGA (Guntur):
Why a joy ride? It is for inspection.

SHRI AB.A. GHANT KHAN CHAU-
DHURI: Also for inspection. What-
ever suggestions you want to give, we

.
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shall listen tp them and implement

them.

ot TraATT @rAdT area (d=g7) o
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Nt AFATg AR ARA! TG
QT AEATH AW F ). AE W
AqLTE EN B | WX FIE HEATT TAS
arw frgar &, @1 vak @ F
NEAWE FEAE! W AT =/wge
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SHRI A.B.A. GHANI KHAN CHAU-
DHURI: Sir, my esteemed colleague,
the Deputy Minister, has said every-
thing and I do not think I have any-

. thing new to add. The only thing that

I would like to tell the hon. Members
is that the ring railway service is not
a new innovation, it iy only the re-
placement of the Delhi Parikarma Rail
Sewa. That is all. It is not that we
have done anything special; only elec-
trification has been introduced.

The total route that the.ring railway
coverg is about 35 kms. The total cost
of the project was 34 crores of rupees,
and the total expenditure incurred so
far ig 29.9 crores of rupees. There are
certain difficulties, which I have men-
tioned and which my colleague has
also mentioned, and we are trying o
overcome those bit by it, It cannot be
done in one day. There are a lot of
buildings, obstructions, and the. pas-
sage cannot be obtained.  We are
trying to get the passage. Some-
where land has to be acquisition-
ed. All the procedures have to be fole
lowed, and we are taking the required
action. I can assure the House that
we have made a lot of progress and
in due course, I think, this service will
be very popular,

With regard to the gquestion when
we will be able rationalise the price
structure, I cannot make any commit-
ment on that. Probably, we. have to
consult and consider thig again and
again. But what I personally feel »—I

not be correct and it is not an
as ince on my part—that in what
the Delhi Administration is saying,
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what the Delhi Transport Corporatien
is saying, there is a lot of logic and
because of that we have sent the pro-
posal to the Finance Department for
consideration.

12.50 hrs.
ELECTION TO COMMITTEES

(i) COMMITTFE ON OFFICIAL LANG-
UAGE. .

The Minister of State in the Minis-
try of Home Affairs (SHRI P, VEN-
KATASUBBAIAH): On behalf of Shri
P. C. Sethi, I beg to move:

“That jn pursuance of sub-section
(2) of section 4 of the Official Lan-
guages Act, 1963, the members of
Lok Sabha do proceed to elect, in
accordance with the system of pro-
portional representation by means of
the single transferable vote, one

be a member of the Committee on
Official Language vice Shri Zail
Singh resigned from the Membership
of Lok Sabha."

The Motion was adopted

(ii) EsTrmaTes CoMmITTE

SHRI BANSI LAL (Bhiwani): Sir,
1 beg to move:

““That the members of this
do proceed to elect in the
reguired by sub-rule (3) of Rule 254

read with sub-rule (1) of Rule 3i1
of the Rules of Procedure and Con-
duct of Business in Lok Sabha, ene
Member from among themselves #o
serve as a member of the Committee
on Estimates for the unexpired por-
tion of the term of the Commitfee
vice Shri Rama Chandra Rath ceas-
ed to be a member of the Committee
on his appointment ag a Minister of
State.” :

MR. DEPUTY-SPEAKER: The ques-
tion is:

“That the members of this House
do proceed to elect in the manner
required by sub-rule (3) of Rule 254
read with sub-rule (1) of Rule 311

. of the Rules of Proeedure and Con-
duct of Business in Lok Sabha, one
Member from among themselves fo
serve as a member of the Committee
on Estimates for the unexpired por-
tion of the term of the Commitfee
vice Shri Rama Chandra Rath ceas-
ed to be a member of the Committee
f: tl:’ appointment as a Minister of

‘ LE ]

The Motion was adopted

(i) PROPOSED SHIFTING OF THEWILN
MILLS FROM BOMBAY,



